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SHRI ARJUN SETHI: The :'011. 

Minister has just now said that, in 
some cases, the da.ms have gone down. 
But I find from the statement that, so 
far as Orissa is concerned, the claims 
have gone up. In this connection, may 
I ask the hon. Minister whether he is 
aware oj' the fact that most of the 
medical reimbursement bills submitted 
to PMG, Orissa Circle. are ftctitious 
and there are irregularities, and If 10, 

w~at action has he taken to solve thiB 
problem? 

SHRI H. N. BAHUGUNA: It is true 
that some places of Orissa Circle, not 
all, were really a victim of this parti
cular type of racket. We have isolated 
those cases and ooened our dispensa
ries there so that there is no difficulty. 
The hon. Member (rom Berhampore 
knows that. His was one of the areas 
where the difficulty was lIreat. 

So far as fictitious bills are concern
ed. in Orissa we detected some and 
we reported the' matter against the 
Authorised Medical Attendant also to 
the Income Tax Department and the 
Income Tax Department has realised 
{juite a biq sum from him. 

SHRI DINEN BHATTACHARVYA: 
The hon. Minister lau,l(hin.l(!y answered 
that upto 100 Of'r cent he will allow 
reimbursement. May I know from 
the Minister whether in bi,l( cities there 
is a svstem under which employees 
get ready reimbursement but in the 
'uburbs the difficult y is that they have 
to either report to the District Medl
cal Officer or to any otl)er Medical 
Officer quite away from their resi
dence and on account of that. many 
of the employees are losing reim-
bursement? 

SHRI H. N. BAHUGUNA: All peOple 
are covered by this recently thp Health 
Ministry has a,l(reed to extend the ques
tion' of authorisation of medical aid 
even from Ayurvedic or Unan! or 
Homeopathic dispensaries. Therefore. 
th(' rural areas will also be by and 
large covered by this. 

Foreign Ce'llent and otber Material ill 
possession of Cooeb Behar Relqee 

Service 

*612. SHRI B. K. DASCHOWDHURY: 
SHRI R. N. BARMAN: 

Will ('oe Minister of HOME AF
FAIRS be pleased to state: 

(n) whether Government are aware 
that quite a large cOllllignment of 
foreign cemet and other materials 
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are in the one possession of Cooch
Behar Refuiee Service, Distt. Cooch
Behar, West Bengal; 

(b) whether such foreien materials 
are illegally utilised; and 

(c) if so, the actioD Government 
propose to take in the matter? 

THE MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS 
(SHRI K. C. PANT): (a) to (c). Facts 
are being ascertain~d. 

SHRI B. K. DASCHOWDHURY: 
May I submit to you that because this 
is a very important question involving 
foreign aid, the question be postponed 
to a date after two weeks, I do not 
mind, so that the Government may 
have sufficient time to inquire into the 
matter. With your permission. let 
the question be postponed by one week 
or two weeks or three weeks. what
ever time they require. 

SHRI K. C. PANT: I do not mind, 
We have asked the Commerce Ministry, 
They do not have the information at 
present. We are trying to ascertain 
it. 

SHRI B. K. DASCHOWDHURY' 
Let it be postponed in that Cl<se. 

MR. SPEAKER: Some date must be 
shown when it can be fixed. Other
wise, it will be very difficult for us ... 

In the case of the Minister, the 
other day, we gave a definite name 
and I put it down on that date ..... 

SHRI PILOO MODY: If the Minister 
does not have the information in a 
certain week, the question may be put 
down for the following week. 

MR. SPEAKER: Putting it for the 
following week will not helD; the 
same reply will come. 

SHRI K. C. PANT: I sUiiest that 
we collect the information and place 
it on the Table of the House so that 
the Member may see it and if he feels 
necessary, he Can table a further 
question. 
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